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xket have been captured by India;

(d) the value of foreign exchange likely
t0 be earned therefrom yearly ?

THE DEPUTY MINISTERR IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A. C. GEORGE) : (a) to (d). Al possible
sfeps are being taken to maximise produc-
tion of export of jute goods, It is too

carly to assess the exact additional
carning.
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Representation to Minoritles lu 1.A.8.
and other Altled Services

2669. SHRI K. LAKKAPPA :
SHRI YAMUNA PRASAD
MANDAL :

Will the PRIME MINISTER be pleased
to state :

(@) whether the result declared for the
LAS. and the allied services, recently,
shows that minoriiies are not being propetly
represented ;

(b) if so, the reasons therefor ; and

(c) the steps being taken by Govern-
ment to give due representation to minori-

ties in the LA.S. and other Allied
Services ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) to
(). Of the vacancies to be filled in the
Indian Administrative Service and other
services on the basis of the combined com-
petitive examination held in 1970, the pres-
cribed percentage was reserved for candi-
dates who are members of the Scheduled
Castes and the Scheduled Tribes.

For filling all the vacancies so  reserved,
the Union Public Service Commission have
recommended candidates belonging to the
Scheduled Castes and Scheduled Tribes
on the basis of the results of this cxami-
nation.

No reservation has been made in favour
of any other minorities, based on religion,
language etc

Maharashtra-Mysore Boundary Dispute

2870. SHR! SHANKAR RAO
SAVANT :
SHRIT. S. LAKSHMANAN ¢

Will the Minister of HOME AFFAIRS
be pleased 1n refer to the reply given 10 Un-
starred Question No. 420 on the 26th May,
1971 and state :

{a) whether any sotution has sinse been
found to the boundary dispute between the
States of Maharashtra and Mysore |

(b) if not, the steps taken to find such
a solution ; and

(c) whather thers are &oy hitches in





